FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SWANI MOTORS SERVICES PRIVATE
LIMITED

RELEVANT PARTICULARS

1. | Name of Corporate Debtor SWANI MOTORS SERVICES PRIVATE
LIMITED
2. Date of Incorporation of Corporate 13t March, 2008
debtor
3. Authority Under which corporate debtor Registrar of Companies, Chandigarh
is incorporated /Registered
4, Corporate Identity Number /Limited CIN: U34103PB2008PTC031761
Liability Identity of corporate debtor
5. Address of the registered office and Registered Office:
principal office (if any) of corporate 698-Gurdev Nagar, Pakhowal Road
debtor Ludhiana, Punjab 152024
Address other than registered office
where all or any books of account are
maintained:
SCO-12 Feroze Gandhi Market, Ludhiana,
Punjab- 141001
6. Insolvency Commencement date in | 28™ October, 2022 (Order received by IRP
respect of corporate debtor on 11t April, 2023) *
7. Estimated Date of closure of insolvency | 26 April, 2023 (180%™ day from the date of
resolution process commencement of Insolvency resolution
process)
8. Name and Registration Number of | IBBI/IPA-001/IP-P-02072/2020-
Insolvency Professional acting as Interim | 2021/13213
Resolution Professional AFA Valid upto: 08.09.2023
9. Address and Email of the Interim | B-29, LGF, Lajpat Nagar III, New Delhi,
Resolution Professional as registered with | South, National Capital Territory of Delhi,
the Board 110024
Email: caakhilahuja@gmail.com
10. | Address and Email to be used for | B-29, LGF, Lajpat Nagar III, New Delhi,
Correspondence  with the Interim | South, National Capital Territory of Delhi
Resolution Professional, if different from | ,110024
those given in serial number 9 Email:cirp.swanimotors@gmail.com
11. | Last Date of Submission of Claims 25% April, 2023 (14 days from the date of
receiving the order)
12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and (a)Web Link:-

(b) Details of authorized representatives
are available at:-

https://ibbi.gov.in/home/downloads
(b) Not applicable




*The Corporate Insolvency Resolution Process of SWANI MOTORS SERVICES PRIVATE LIMITED was
commenced on 28th October, 2022 but appointment of the undersigned as IRP has been made on 22"
March, 2023 and such order has been received on 11t April, 2023. The IRP is in a process of making
an application with Hon'ble NCLT, Chandigarh for exclusion of the time period from 28t October, 2022
to 11t April, 2023.

Notice is hereby given that the National Company Law Tribunal, Chandigarh, ordered the
commencement of a Corporate Insolvency Resolution Process against SWANI MOTORS
SERVICES PRIVATE LIMITED.

The creditors of SWANI MOTORS SERVICES PRIVATE LIMITED are hereby called upon to
submit their claims with proof, on or before 25% April, 2023 to the Interim Resolution
Professional at the correspondence address mentioned against entry No. 10 only.

The Financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit claims with proof in person, by post or electronic means.

A financial creditor belonging to a class (Not Applicable), as listed against the entry No. 12,
shall indicate its choice of authorised representative from among the three insolvency
professionals listed against entry No.13 to act as authorised representative of the class [Not
Applicable] in Form CA.

Submission of false or misleading proof of claims shall attract penalties.
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Sew DS

Akhil Ahuja

Interim Resolution Professional

Swani Motors Services Private Limited

IBBI Reg. No.- IBBI/IPA-001/1IP-P-02072/2020-2021/13213

Phone: - +91-9911331599

Email: cirp.swanimotors@gmail.com, caakhilahuja@gmail.com

Place: New Delhi
Date: 12.04.2023
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PUNJAB POLICE HOUSING CORPORATION LTD.
POLICE COMPLEX, PHASE-VII, SAS NAGAR
TEL. No. 4080111, 4080112 & FAX No. 4080107
INVITATION OF BID (IFB)
SHORT E-TENDER NOTICE NO. 1/2023-24 Dated: 11.04.2023

Punjab Police Housing Corporation Limited, SAS Nagar invites online
bids for the Dismantling of existing unsafe 6 Nos. ORs/SHO/NGOs Houses
at Police Station, Dhariwal, Gurdaspur.

[ i) [Closing Date and Time [27.04.2023 Time 11:00 Hrs. |

For details logon to: eproc.punjab.gov.in
Note:- Any corrigendum(s) to the Tender Notice shall be published on the

above website only.

DPR/Pb/22961 Sd/- Managing Director

HIMACHAL PRADESH

PUBLIC WORKS DEPARTMENT
INVITATION FOR BIDS (IFB

The Executive Engineer HPPWD Division Bhoranj Distt. Hamirpur H.P. on behalf
of Governor of H.P invites the item rate bids, in electronic tendering system from the
eligible class for the works as detailed in the table.:-

Sr. [Name of Work Estimated Earnest
No. Cost (in Rs.) |Money (in Rs.)
1. |Clo Outdoor stadium in Tehsil Bhoranj at| 14,96,198/- 30,000/-

Sungarwar (SH: Cutting work and filling to

U/S to D/S at RD 0/0 to 0/020 & 900mm

Hume Pipe Culvert) (Deposit Work)

Starting Date for downloading Bid 1 12.04.2023

Deadline for Submission of Bid 1 22.04.2023

The bidders are advised to note other details of tenders from the department
website www.hptenders.gov.in.
On behalf of Governor of Himachal Pradesh
Sd/- Executive Engineer,
Bhoranj Division,
HPPWD, Bhoranj. Pin Code —176045
Telephone No. 01972-266099
e-mail: eepwd-bhoranj-hp@gov.in

DPR/HP/125 HIM SUCHANA AVAM JAN SAMPARK
Sy “/ ar |
el A \% o e
feg W AseaT e 8 @3: 01676-250308

TRIT 5919 UaTfes, uadt, fagr Hage (WA)

E-Mail ID- npkhanauri@gmail.com

ugfea afen
T3 »™H W3 ¥ § fer vefea &fer gt i3 g Afer T fa Aee 9799
3 AeTg IFEaT (GFC 3 Star) €t ATSHT HAST Uah ggeT J1 fer Bet &30
UgTes, yadT & ATE AI=Y-2023 BET MUS HI™ &9 3 3T 05.04.2023 It

3 Ae™d Ifar (GFC 3 Star) WifHZ a1 fam T
fen 3 fewrer aa9 oS ydat 63t =g UBH (Water+) Eht ATt
FI3T UdhT gaeT | fer et &a19 UTTTes ydet § Aee AI=ye-2023 BET
WUE H3T &89 2 W3t 05.04.2023 TT § 3T, T¢T UBH (Water+) Wing
13T farur J1 few reut Fa9 far fenast § fan <t 37t e fegam/mem 3=
3 3few guT 3 15 foat € wicanied €e39 a9 UTTEs yadr feu
fegaw/mg™ €97 de=r Aaer J| firmre 3w Je Quds fam <t 397 €
fesama/mgmn & fegriontt st Arear »13 fen § 0t efews actfedns AT A=A
DPR/Pb/22971 Hat/- IT9H AU MEAT, &40 YITTE, yadl|

Govt refuses to share details of
industrial plot allotmentwith ED

RAJMEET SINGH
CHANDIGARH, APRIL 12

The Punjab Government
has refused to share
details of the industrial
plot allotment with the
Enforcement Directorate
(ED), citing that it could
impede the logical and
expeditious conclusion of
the investigation proceed-
ings by the state Vigilance
Bureau (VB).

In February, the ED, in
its communication to the
Principal Secretary,
Industries and Commerce,
and the Managing Direc-
tor, PSIEC, had sought
details of the industrial
plots allotted since 2012,
the details of the inquiry
conducted by the corpora-
tion or any other enforce-
ment agency along with
any FIR registered in the
matter. Incidentally, the
VB has registered a crimi-
nal case against corpora-
tion officials in connection
with the bifurcation of a
25-acre industrial plot for
setting Gulmohar Town-
ship in Mohali.

Citing sensitivity of the
matter and the ED being a
central agency, the Depart-

‘IT CAN HIT VB PROBFE’

The reason cited by the government is that it could
impede the logical and expeditious conclusion of the
investigation proceedings by the state Vigilance Bureau.

ment of Industries and
Commerce has referred
the matter to the Chief
Secretary for necessary
orders. In a recent commu-
nication to the Jalandhar
office of the Additional
Director, ED, the Manag-
ing Director of the PSIEC
had pointed out that the
matter pertained to the

allotment of plots by
PSIEC officials. The state
was actively monitoring
the FIR registered against
PSIEC officials by the Vig-
ilance Bureau, said the
communication, stating
that the competent author-
ity had decided not to
share the record at this
early stage of investiga-

tion and a parallel inquiry
by the ED could impede
the investigations.

The VB probe into the
industrial plot allotment
case has seen a lot of heart-
burning between the state
enforcement agency and the
state bureaucracy over nam-
ing of an IAS officer in the
bifurcation case. The officer
was posted as the MD of the
PSIEC when the bifurcation
of the plot was allowed to a
real estate developer.

The PSIEC — in its reply
to the state government
and the VB — had categor-
ically stated that the prop-
erty was a freehold private
property and the govern-
ment had no right on it
other than monitoring that
the property was used for
industrial purpose and to
see that it followed the
estate management rules.

The apex court, in its
April 5 orders, has stayed
for four weeks all further
proceedings arising out of
and emanating from the
January 5 FIR registered
by the Vigilance Bureau in
case of alleged illegal
transfer of industrial plot
to the real estate company
by the PSIEC.
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CM Bhagwant Mann and Cabinet Minister Chetan Singh
Jouramajra at the toll plaza near Samana. RAJESH SACHAR

CM closes ninth toll
plaza, saysits not last

TRIBUNE NEWS SERVICE

PATIALA, APRIL 12
Closing the ninth toll plaza
in the state, Chief Minister
Bhagwant Mann on
Wednesday said operators
“illegally looted” people in
connivance with the previ-
ous governments.

Addressing a gathering on
the Samana-Patran road,
the CM said the toll plazas
had plundered public mon-
ey by flouting all the norms
of the agreements.

Claiming it was not the
last toll plaza to be shut,
Mann said it was surprising
that instead of taking action
against the operators in
larger public interest, the
successive state govern-
ments had patronised this
loot by turning a blind eye
to their misdeeds.

The CM said the agree-

ment for the Samana-Patran
toll plaza was signed in 2005
during the Capt Amarinder
Singh government and the
toll was imposed for over
sixteen years. “Due to sever-
al shortcomings, a fine of Rs
1.48 crore was imposed on
the company. The plaza
could have been closed in
2013 due to the shortcom-
ings, but it never hap-
pened,” he said.

Mann said by closing this
toll plaza, public money to
the tune of Rs 3.80 lakh
would be saved daily. On the
occasion, Information and
Public Relations Minister
and Samana MLA Chetan
Singh Jouramajra, PWD
Minister Harbhajan Singh
ETO, Patiala 1G
Mukhwinder Singh Chhina,
Deputy Commissioner Sak-
shi Sawhney and SSP Varun
Sharma were also present.

HIMACHAL PRADESH
PUBLIC WORKS DEPARTMENT
CORRIGENDUM (NIT)

The e-procurement tender notice invited vide this office Tender Notice No.
PW-SD-CB-CTR-2022-2023-26533 dated 29.03.2023 which was scheduled to be
opened on 13.04.2023 is being amended due to technical reason:-

Sr. Name of Work Estimated [ EMD
No. Cost
1 | Clo Residential accommodation for E-IN-C HP PWD and E-IN- | 15718396/- | 314400

C (Projects) HPPWD at Mehli Kasumpti Shimla (SH:- C/o One
No. Residential accommodation for E-IN-C HPPWD Civil work,
W.S & S.I, Site development & Rain Harvesting Tank).

Key Dates:-
Before After amend t may be read as under
1. | Date of Online 05.04.2023 1. | Date of Online 17.04.2023
Publication 18.00 HRS Publication 18.00 HRS
2. | Document Download |05.04.2023 up to | 2. | Document Download |17.04.2023 up to
18.00 HRS 18.00 HRS
3. | Bid Submission 12.04.2023 3. | Deadline for 24.04.2023
End Date 10.00HRS Submission End Date | 10.00HRS
4 | Physical Submission |13.04.2022 up to | 4. | Physical Submission |25.04.2023 up to
of EMD and Cost of |10.30HRS of EMD and Cost of | 10.30 HRS
Tender Document Tender Document

Other terms and conditions will remain the same.

Sd/- Executive Engineer,
Shimla Division No. I, HPPWD, Shimla-3.

No. SD-I-CB-Tender/2023-2024-431-461 Dated: 11.04.2023 DPR/HP/129

HIMACHAL PRADESH
JAL SHAKTI VIBHAG
NOTICE INVITING TENDER

On line bids on lump sum/item rate basis tender are invited by the
Executive Engineer, Jal Shakti Vibhag Division, Indora Himachal
Pradesh on behalf of Governor of Himachal Pradesh, in electronic
tendering system in two covers for the under mentioned work from the
contractors/firms of appropriate class enlisted with HPIPH Department:-

Time
Limit

Earnest
Money

S. Description of work. Estimated Cost of
No cost. form.

1. |C/lo 5 Nos. Tube wells in Indora Rs Rs
Consty. In Tehsil Indora (C/o Tube|41,14,640/- 800/-
well Surajpur & C/o Tube well
Paniala) (CM Announcement (SH:-
Drilling, Lowering of column
assembly & Development of tube
well 150 mtrs deep at village
Surajpur Upperla and 140mtr deep
at village Paniala)

Rs
69,220/-

03
Months

Rs
64,352/-

03
Months

Rs
400/-

2. |Remodelling of old 6 Nos. Tube wells Rs

in Mand Area in Tehsil Indora District| 37,90,110/-
Kangra (SH:- Drilling lowering of]
assembly abd development of Tube
well 110 mtrs deep at village
Ulehrian-Il & 125 mtrs deep Tube
well at village Palakhi)

Rs
53,22,630/-

Rs
85,730/-

03
Months

Rs
800/-

3. |Remodelling of old 6 Nos. tube wells
in Mand Area in Tehsil Indora (SH:-
Drilling lowering of assembly and
development of 3 Nos. tube wells
110 mtrs deep at village Teora-l,
Teora-ll & Ulehrian-I)

Last date of filing/uploading the tender through e-tendering is
20.04.2023 up to 11.00 AM. The tender forms and other detailed terms
and conditions can be obtained from the website www.hpiph.org
Executive Engineer,
Jal Shakti Division,
Indora, Distt Kangra.
"HIM SUCHNA AVAM JAN SAMPARK"

DPR/HP/121

Maharaja Agrasen Medical College

Agroha (Hisar) — 125047 Haryana

(Recognized by MCI)
Phone No. 01669-252000/01 (2204)

Website: www.mamc.edu.in
Email: me1@mamc.edu.in

RECRUITMENT

Applications are invited for filling up the following posts
of Faculty/Senior Resident in MAMC, Agroha. The
applications should reach in the office of Director, MAMC,
Agroha on or before 24.04.2023 by 03:00 P.M. The
candidates are requested to visit the website regularly for
date of interview, notifications, update, corrigendum and
amendments etc. if any with respect to advertisement.

1 |Assistant Orthopaedics (02 Gen)
Professor (MS) |General Surgery (01 SC)

2 |Senior Resident |General Medicine (03 Gen)
MD/MS General Surgery (02 Gen)

Psychiatry (01 Gen)
Orthopaedics (01 Gen)
Respiratory Medicine (01 Gen)

Qualifications,
Eligibility Criteria and
other requirements

As per Haryana Govt./ PGIMS,
Rohtak/NMC Norms.

Salary: As per Haryana Govt./

PGIMS Rohtak

Numbers of posts are liable to be increased or decreased.
The decision of selection committee will be final and the
undersigned reserves the right to cancel walk-in interview
without assigning any reason. The appointed candidate
should have to stay in campus of MAMC, Agroha.

DI-975

Ummeed Housing Finance Pvt. Ltd
Registered & Corporate office : Unit 809-815, 8th Floor, Tower - A EMAAR

Digital Greens Golf Course Extension Road, Sect-61, Gurugram,{Haryana)- 122002)
CIN:U65922HR2016PTC057984.

APPENDIX IV o rule 8(1)] POSSESION NOTICE
Whereas, The undersigned being the authorized officer of the UMMEED HOUSING FINANCE PVT.LTD)
under the “Securiization and Reconstruction of Financial Assets and Enforcement of Security interest|
(Act, 2002 (54 of 2002) and in exercise of powers conferred under section 13(12) read with [rule 3] of the|
security interest (Enforcement) Rules, 2002, issued demand notices to the Bormower/s as details herein)
under, calling upon the respective Borrowers to repay the amount mentioned in the notice with all costs,
charges and expenses till actual date of payment within 60 days from the date of the receipt of the said notice.
The said Borrower/Co-borrower/Guarantor/Mortgagor having failed to repay the amount, notice is
hereby given to the borrower//Co-borrower/Guarantor/Mortgagor and the public in general that the
undersigned has taken Physical possession of the property described herein below in exercise the
powers conferred on him under sub-section (4) of section 13 of the said act read with rule 8 of the
security interest Enforcement Rules, 2002 on this date.
The {Co-t { /Mortgagor in particular and the public in general is hereby
cautioned not to deal with the property and dealings with the property will be subject to the charge of the
UMMEED HOUSING FINACE PVT.LTD. For the amount specified therein with further interest,costs and
Charges from respective dates thereon until full payment.
The Borrower’s attention is invited to provision of sub section (8) of Section 13 of the Act, in respect off

time available, to redeem the secured assets.

Details of the Borrowers, Co-borrowers and Guarantors, Securifies, Outstanding Dues, Demand Nofice
sent under Section 13(2) and amount claimed there under and Date of Possession is given as under:

ggmeB grr:gw Ag:!ée:: rgg {Eﬁ%‘;’;‘m” Details of the Secured Asset Deng.nd Amount Due in Rs.
= otice
Account No.and Loan Amount Date
Rajpal Sfo Dhira Ram Q" lha:ty parft ar;ld parcelof  |40.0ct- | Rs.8,39,852.7/-
roperty of & House measuring i
g""‘?wer). _— 45°ERXB5, 16,15 ara o) | 2 (L':ﬂﬁ:-shﬁsrﬁine
uddi Devi S/o Rajpal 7 Matl being 7/320 share outof ool - < Y.
(Co-borrower/Guarantor) land measuring 16 K-0 M [Remmony housand Eig
Both residing at: Village comprised in khewat no.60/59  [ITIN Hundred Fifty Two
Cheeka Near Gurukul Gorhi min, Khatoni no.73, RectNo.72, 11 April. | and Seven Paisa
; i Khasra no.6(8-0), 15(8-0), 2023. |Only) With Further
Balbehra Road, Tehsil-Gulha, Kittas-2, (i) 2 Marla being 1/80 interest and Other
District-Kaithal-136034 Also at: ~ [share out of land measuring 8 Charges from
Ward no.7,Peedal,Near Balbelda |0 M comrisad in Khawatno. 11 0ct 2022
ol z y 61/60 min, Khatoni no.74,Rect. :
Road Chika 8.0 Guhla, Kaithal, 10.72, Khasra no.14(8-0),

Haryana-136034 Kitta-1, (i} 6 Maria Being 3/80 share out of land measuring
LAN. No.LXKUR02921-220012726 (8 K-0 M comprised in khewat n0.62/60 min, Khatoni no.75,

5 Rect. No.72, Khasra no.7(8-0), Kitta-1, as per Jamabandi for the
Loan agreement Date:25-Sept-2021 ear 50152016, situated at Vilage Cheeka, Tehsik- Guhla,
Loan Amount: Rs.8,78,000/~ District- Kaithal Bounded as: East: Property of Gurbachan
West: Gali 20' wide North: Gali 20" wide South: Gali 20' wide

Babu Ram S/o Sampuran All that is piece and parcel of  |10-Dec.- [Rs.7,89,615.00/
Singh (Borrower) property bearing House no. 2021 ; Rsl.z\g,ﬂ ,850.71/-
i 1044 (Old) New House no. 885, fotal Aggregate

Eab" WIOI(B;abu Rtam jet Situated within the Red Line at Amount of
orrower /Guarantor) Vilage Bural, Sector45 U.T.  mrrwr R.22.01,465.80
Both residing at H. No.865, Chandigarh Total Site measuring Po:sy:ssion (Rupees Twenty
Burail, Chandigarh-160047 124.5 Sq. Yds.which is bounded (M9 Two Lakhs One
LAN. No.LXCHD01220-210010563 |as under:-(As per Technical 11 April- Thousand four
& LXCHD02420-210010763 [report) North:-36" Gall South:40'| * 5599 E}lndreg glxtg't .
' R House of Shri. Gurmeet Singh ive and Eight Zero
Loan agmeement Datgég:g ggﬁ: East-30' House of Mrs. Sunita Paisa Only) With
& Sharma West:- 29 Gali Further interest
Loan Amount; Rs.7,00,000/- and Other Charges
& Rs.12,80,000~ from11 Dec 2021.

Authorised Officer,
Ummeed Housing Finance Pvt.Ltd.

Place: Gurugram, Haryana
Date: 13.04.2023

FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR TH : N DN OF THE CREDITORS OF
SWANI MOTORS SERVICES PRIVATE LIMITED
RELEVANT PARTICULARS
-|Name of Corporate Debtor | SWANI MOTORS SERVICES PRIVATE LIMITED
Date of incorporation of Corporate Debtor | 13th March, 2008

5d

&

Authority under which Corporate Debtor is | Registrar of Companies, Chandigarh
incorporated / registered

U34103PB2008PTC031761

s

Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtfor

&

Address of the registered office and
principal office (if any) of Corporate Debtor

Registered Office: 638-Gurdev Nagar, Pakhowal
Road Ludhiana, Punjab 152024

Address other than registered office where all or
any books of account are maintained: SCO-12
Feroze Gandhi Market, Ludhiana, Punjab- 141001

o

Insolvency commencement date in

28th October, 2022 (Order received by
respect of Corporate Debtor

IRP on 11th April, 2023)*

-

Estimated date of closure of insolvency
resolution process

26th Aprll, 2023 (180th day from the date of
commencement of Insolvency resolution process}

Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

Akhll Ahuja
Reg. No.:IBBI/IPA-001/IP-P-02072/2020-2021/13213
AFA Valid upto: 08.09.2023

Address & email of the interim resolution
professional, as registered with the board

©

B-28, LGF, Lajpat Nagar lIl, New Delhi-110024
E-mail: caakhilahuja@gmail.com

10.| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

B-28, LGF, Lajpat Nagar lll, New Delhi-110024
E-mail: cirp.swanimotors@gmail.com

11.| Last date for submission of claims 25th April, 2023 (14 days from the date of

receiving the order)

12.| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

Not Applicable

13.| Names of insolvency professionals identified
foactasauthorised representative of creditors
inadass (three names for each class)

Not Applicable

14.| (a) Relevant forms and
(b} Details of authorized representatives
are available at:

{a) Web link: https://ibbi.gov.in/en/home/downloads
{b) Not Applicable

*The Corporate Insolvency Resolution Process of SWANI MOTORS SERVICES PRIVATE LIMITED was
commenced on 28th October, 2022 but appointment of the undersigned as IRP has been made on 22nd
March, 2023 and such order has been recaived on 11th April, 2023. The IRPis in a process of making an
application with Hon'ble NCLT, Chandigarh for exclusion of the time period from 28th October, 2022 to
11thApril, 2023.

Notice is hereby given that the National Company Law Tribunal, Chandigarh, ordered the commencement of
aCorporate Insolvency Resolution Process against SWANI MOTORS SERVICES PRIVATE LIMITED.
The creditors of SWANI MOTORS SERVICES PRIVATE LIMITED are hereby called upon to submit their
claims with proof, on or before 25th Aprll, 2023 to the Interim Resolution Professional at the
correspondence address mentioned against entry No. 10 only.

The Financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submitclaims with proofin person, by postorelectronicmeans.

Afinancial creditor belonging to a class (Not Applicable}, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals listed against entry
No.13toactas authorised representative of the class [Not Applicable] in Form CA.
Submission of false or misleading proof of claims shall attract penalties.

Date : 12.04.2023

Akhil Ahuja
Interim Resolution Professional for Swani Motors Services Private Limited

Sd/- DIRECTOR

Place: New Delhi

Reg. No.: IBBI/IPA-001/IP-P-02072/2020-2021/13213

Kotkapurafiring:
Sukhbirappears
before court

FARIDKOT, APRIL 12
SAD president and former
Deputy Chief Minister
Sukhbir Singh Badal on
Wednesday appeared
before Judicial Magistrate
First Class (JMIC) Ajay Pal
Singh here in the Kotkapu-
ra police firing case.
Gurdeep Singh, a former
SHO of Kotkapura city
police station, also appeared
as an accused in the case
before the court today.
All
accused,
including for-
mer CM
Parkash Singh
Badal and for-
mer DGP
Sumedh Singh
Saini, did not appear as they
had got exemption from per-
sonal appearance for today.
Other than the Badals and Sai-
ni, there are five other accused,
including a suspended IGE
DIG and a former SSE in the
case. The court has adjourned
the case for personal appear-
ance of all accused for April 25.
The Kotkapura police firing
incident had occurred on Octo-
ber 14, 2015, following a clash
between Sikh protesters and

other

SGPC employees in Haryana
protest, seek transter to Punjab

GS PauL

AMRITSAR, APRIL 12

With the validation of the
Haryana Sikh Gurdwara
Management Act, several
employees of the Shiromani
Gurdwara Parbandhak Com-
mittee (SGPC) serving in
Haryana shrines fear losing
their jobs. At least 23 Punjab-
based permanent SGPC
employees, who served at
Gurdwara Nada Sahib,
Panchkula, as ‘granthis’,
‘kirtaniyas’, ‘kathavachaks’
and ‘sewadars’, are reluc-
tant to continue under the
ad hoc Haryana Sikh Gurd-
wara Management Commit-
tee (HSGMC). They want
the SGPC to transfer them
to Punjab.

SGPC spokesperson Harb-
hajan Singh Vakta said the
transfer issue also came up
during the panel’s executive.

On the other hand, the
affected employees staged a
dharna in front of the SGPC
headquarters at the Golden
Temple complex. A quali-
fied ‘kathavachak’, Cha-
ranjit Singh, said there
were 70 SGPC employees,

Protesters at the SGPC headquarters in Amritsar. VISHAL KUMAR

located in Haryana.

“Those who hail from
Haryana have opted to stay
with the HSGMC. The ones
like us, who belong to Pun-
jab, have no other choice
except to go back to our
native state. We want the
SGPC to provide us jobs in
any part of Punjab,” he said.

Charanjit said he was
appointed by the SGPC for
Amritsar in 2013. He was
deployed at various locations
in Punjab, including seven
years at Takht Sri Keshgarh
Sahib in Anandpur Sahib,
before being transferred to
Gurdwara Nada Sahib.

Though the HSGMC (ad
hoc) never shunted them out,

whether they intend to contin-
uewith the HSGMC or gowith
the SGPC. The protesters
said as they did not submit
undertakings, the HSGMC
might revoke their salaries.
Balwinder Singh, who
belonged to Fatehgarh
Sahib, was clerk at Gurd-
wara Nada Sahib. He said, “I
have an octogenarian moth-
er to take care back home.
Moreover, all our funds are
lying with the SGPC. How
canwe rely on the HSGMC.”
Similarly, Beant Singh said
he was heart patient and
needed family support. He
said the SGPCwas indifferent
to their problems. He said,
“How can we ask our children

the police, in the aftermath of who served in various yet they were told to give an  to adopt our field when there
sacrilege incidents. — TNS shrines and institutions undertaking before April 1 isno certainty?”
Minority panel MU_ktS ar ZP Staff gqns Ministerurges
ex-member nursingstudents
heldfor graft Sala ['y fOI' SIX months toadoptavillage
CHANDIGARH, APRIL 12 CHANDIGARH, APRIL 12
A former member of the the  MUKTSAR, APRIL 12 Medical  Education &
Punjab State Commission The Zila Parishad staff in FACING HARDSHIP  Research Minister Dr Balbir
for Minorities and his assis- Muktsar has been working “ ltis very hard to Singh on Tuesday gave a clar-
tant were arrested by the Vig-  without salary for the past - ry . ion call to nursing students to
ilance Bureau in a bribery almost six months as funds ~ WOrkwithout gettingour  aqopt one village each. He
case, according to an official have not been released for salary for a period of six said they should examine
statement on Wednesday. paying their dues.The last months. In the past too, blood pressure, conduct dia-
Lal Hussain served as a  salarythatthe employeeshad we hardly got our salaries  betes test and check weight
member of the commission received was for September ontime. The employees of each resident of the village.
between February 2020 and  2022. Since then, they have ) “Apart from this, also edu-
February 2023. His personal  been waiting for their salaries. of other government . cate people to partake only
assistant was identified as ~ “The financial year has departmentsare getting  nutritious food and exhort
Mohabbat Meharban, the also ended, but our salaries  theirsalariesontime, but  them to spend one hour a
statement added. are still pending. It is very nobody seemsto be day on exercise, whether
The complainant, hard to work without get- bothered about us. it”s a walk or yoga,” he

Sandeep Kumar, a resident
of Chanan Wala village in
Fazilka district, alleged that
the accused had demanded
Rs 7lakh per personto get a
job in the Wakf Board or
recruitment as a constable
for his relatives.

He further added the
accused had already taken
Rs 10,49,500 in three instal-
ments. The complainant
recorded his conversation
with Meharban in this
regard and gave it to the
state Vigilance Bureau as
evidence. — PTI

ting our salary for a period
of six months. In the past
too, we hardly got our
salaries on time. The
employees of other govern-
ment departments are get-
ting their salaries on time,
but nobody seems to be both-
ered about us,” they said.
“Even the salary for Sep-
tember was paid after a
delay of around two
months. We have lodged
some protests in the past
and some of our colleagues
have moved the court as
well,” an employee said.

Muktsar Zila Parishad employees

Yudhvir Singh, Deputy
Chief Executive Officer,
Zila Parishad, Muktsar,
said, “The budget has come
and we will release the
salaries soon.”

Sources, however, said the
budget had come only for the
October salary. “The parishad
doesn’t have its own resources
to pay salaries. It is paid out of
the amount received as taxes
by other departments,” they
added. — TNS

said, while ensuring them
full support and facilities
from his side.

Dr Balbir Singh was
addressing a one-day work-
shop on “Administrative
skills and latest trends in
nursing education” organ-
ised by the Punjab Nurses
Registration Council (PNRC)
at Municipal Bhawan here.
Indian Nursing Council
(INC) president Dr T Dilip
Kumar, Secretary Dr Sar-
avjeet Kaur and Joint Secre-
tary KS Bharti also attended
the workshop. — TNS
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